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2101. Shri Kridmachaiya JoAi:
Will the Minister of Finance be pleas­
ed to state the names of the countries 
where Indian experts were sent under 
the Colombo Plan during 1955-56?

The Deputy Minister of Finance 
(Sliri B. R. Bhagat) : Indonesia, Nepal 
and Singapore.

R eh a bilita tio n  D epa r tm en t  o f  
T r ipu r a  State

2102. Siiri Biren Dutt: Will the 
Minister of Home AiEaifs be pleased 
to state:

(a) whether any rules of procedure 
arc followed in the matter of promo­
tion of employees in Rehabilitation 
Department in Tripura;

(b) if so. what is the appropriate 
authority to implement these rules; 
and

(c) whether it is a fact that in very 
many cases, these rules are not adher­
ed to?

Tlie Miniiter in tiw Miniitiy of 
Home Affairs (Siiri Datar): (a) Yes.

(b) State Government.

(c) No.

G ra n ts fo r  B asic  and Social 
E du ca tio n  t o  M y sore

2103. Siiri Shivananjappa: Will the 
Minister of Education be pleased to 
state the amount of grants given to 
the Mysore State during 1955-56 to 
promote basic and Social, education 
and the amount proposed to be given 
during the year 1956-57?

Tiie Deputy Minister of Education 
(Dr. K. L. Siirimali): A total amount 
of Rs. 1,30,928 was sanctioned dur­
ing 1955-56. The amount of grants 
that will be sanctioned for 1956-57 
will depend upon the State Govern­
ment’s proposals that may be ap­
proved for central subsidy under 
Schemes of Educational Development 
for promotion of Basic and Social 
Education under Second Five Year 
Plan.

_ T e m p l e  o f  M a llik a r ju n a  Sw a m y

2104. ^  Gadilingana Gowd: WiU
the Minister of E)ducation be pleased 
to state:

(a) whether it is a fact that an All- 
India Committee, constituted for the 
purpose of the renovation of the 
temple of Shri Mallikarjuna Swamy 
at Srisailam in Kurnool district, has 
requested the Union Government for 
its repair and renovation; and

(b) if so, the steps Government pro­
pose to take in the matter?

The Deputy Minister of Education 
(Dr. K. L. Shrinudi): (a) No. Sir.

(b) Does not arise.

E x p e n d it u r e  on  T r ib e s

2105. Shri N. L. Joshi: Will the
Mmister of Home Attain be pleased 
to state:

(a) the amount of expenditure 
incurred by Government for the 
progress of the tribals living in non­
scheduled areas in the country during 
the years 1954-55 and 1955-56; and

(b) the per capita expenditure 
incurred by Goverrtment for their 
progress in Madhya Bharat in those 
years?

The Minister in the Ministiy of 
Home Affairs (Shri Datar): (a) and
(b). The information is being collected 
and will be laid on the Table of the 
House in due course.
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